NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI
DAILY CAUSE LIST DATED 29.05.2019 (WEDNESDAY)
COURT 111
10:30 AM

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh,
Member (Technical).

For Judgment
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. | Comp. App. (AT) | Chandrasekar Muruga Pooja Dhar P.S. Singh
No.76 of 2019 Vs.
Registrar of Companies, Chennai

For Hearing (Part Heard)

2. | Comp. App. (AT) | Yamini Bipinchandra Shah &Ors. Kishore Soni Isha Khanna
No. 250 of 2018 Vs

Trimbak Estates Pvt. Ltd. & Ors.

3. | Comp. App. (AT) | Kozhikode Coconut Farmers K.S. Ravichandran Sreepriya
No. 341 of 2018 Producer Company Ltd. Manjula Devi Kalarikkal-CS
Vs.

Moolath Mannil Sreenivasan

For Hearing
4. | Comp. App. (AT) | BS Limited Milan Singh Negi Raghvendra
No. 169 of 2018 | Vs. Singh-R3
Registrar of Companies & Ors.
5. | Comp. App. (AT) Universal Heat Exchangers Ltd. K.S. Ravichandran, Aditya Verma
No. 343 of 2018 Vs. S. Manjuladevi

K. Ramakrishnan

6. | Comp. App. (AT) | Shri Madan Lal Food Products Pvt. | Himanshu Harbola Prema

No. 414 of 2018 Ltd. Priyadarshini
Vs. (R1&R2)
Union of India, through Ministry of
Corporate Affairs & Anr.
Copy to: -
1. Notice Board By Order
2. Reception -sd/-
3. Record File
4. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

